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FLAT. 1793(3).—eer  wafw, Feft qur d@vegw o qett wfafAfay Ffarr afafe,
1974(1974 =T 52) Fit &1 3 T IT 9T (1) F Tgd (AT T F SATEHR ATeq HIFd A=, AT TLHT

FTT S9d 3T 41T & dgd faqr® 14.02.2020 F 911-12002/02/2020- FTHITET F qEd AT A< § Tg
fRaer faam o ot & o sfous wame e wafEan, U o 9@ e aREerats 9w, HarEt 80/633
HIATATS T .3, THSAT TS, TR Tied, g7, Agg-400104 =t Bamad # foram sy o7 oz 3
ST, |19 &S AR, 97 T2, Hadwa!, geas-400011 § 7@ 10 qrfs afaey § Ieg AT & aedl
T, AT il TERLL Al FETAT G ST TER o6 T T TAGT HLA AT GOT AT TG & TIHT ST Fohl

2. STETeh v ALRT o ITE Tg [A9aTH FTA o FIL0 & [oh TATad ST ST § AT I T
T gu g arfeh seer 1 arlier 7 AT ST |
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3. qT: AT Iad ATATTT ¥ =T 7 T IT-AT (1) F @2 (&) g Ta&ed At 7 a0
T EU, Frg TLHE UGG ATFT oA &l a9l It g T aeardd Toa= § =6 aaer & Jarerd &

A 7 7 foF % s 9 I og<h, 92, =f. IMRTATS ARSI 1e, e wiert, aret qrene, Sadid
forarsht =i v, wiE, gras, 98rTE-400001 F |19 ITRIT 2|

[T, &, T1-12002/02/2020 - FFTHT]

MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL ECONOMIC INTELLIGENCE BUREAU)
(COFEPOSA WING)
ORDER
New Delhi, the 8th June, 2020

S.0. 1793(E).—Whereas the Joint Secretary to the Government of India, specially empowered under sub-
section (1) of Section 3 of the Conservation of Foreign Exchange and Prevention of Smuggling Activities Act, 1974
(52 of 1974) issued Order No. PD-12002/02/2020-COFEPOSA dated 14.02.2020 under the said sub-section directing
that Mr. Abhishek Bhavanbhai Ranpariya, S/o Mr. Bhavanbhai Naranbhai Patel, R/o 80/633 Motilal Nagar No.3,
M.G. Road, Goregaon West, Mumbai, Maharashtra -400104 be detained and kept in Arthur Road Jail, Sane Gureuji
Marg, Arthur Road, Chinchpokli, Mumbai-400011 with a view to preventing him from smuggling goods; abetting
the smuggling of goods; and engaging in transporting or concealing or keeping smuggled goods, in future.

2. Whereas the Central Government has reasons to believe that the aforesaid person has absconded or
has been concealing himself so that the said Order cannot be executed.

3. Now, therefore, in exercise of the powers conferred by clause (b) of sub-section (1) of Section 7 of
the said Act, the Central Government hereby directs the aforesaid person to appear before the Commissioner of Police,
92, Dr. Dadabhai Naroji Road, Police Colony, Dhobi Talao, Chhatrapati Shivaji Terminus Area, Fort, Mumbai,
Mabharashtra - 400001 within 7 days of the publication of this Order in the Official Gazette.

[F .No. PD-12002/02/2020-COFEPOSA]
RAVI PRATAP SINGH, Jt. Secy.
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